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IN THE MATTER OF:
WING COMMANDER (RETIRED) Dr. BISWANATH PRASAD SINGH
...APPLICANT
-VERSUS-
THE DISTRICT MAGISTRATE, SARAN, CHHAPRA, BIHAR & ORS.
...RESPONDENTS

Report/AFFIDAVIT ON BEHALF OF THE REPONDENT NO. 1

I, Anil Kumar, son of Shri Dineesh Prasad, aged about 52 years, by faith-
Hindu, by occupation- Service and working for gain at the Office of the
District Magistrate, Collectorate Campus, Saran, District- Chhapra, Bihar

Pin- 841301, do solemnly affirm and state as followed:

1. I am the authorised by the respondent no. 1 herein. I am the District
Land Acquisition Officer, Saran State of Bihar. I am well acquainted
with the facts and circumstances of the present case and I am
competent to affirm this affidavit on behalf of the respondent no. 1
herein (hereinafter referred to as the “answering respondent”). I am
fully aware of the facts and circumstances of the case and am

competent to swear this affidavit.

2. That on 17t December, 2021 this Hon'ble Tribunal had directed the
answering respondent to file an affidavit on the points of alternative
route to be created for diverting the trucks so that the National
Highway Authority of India (NHAI) can complete the process of
construction of National Highway-19 Project and regarding stocking

and piling of sand on the road side.
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That in the light of order dated 17.12.2021 passed by this Hon’ble
Tribunal and for its strict compliance, a meeting for review was held
on 21.12.2021 headed by the answering respondent in presence of all
officers concerned being the the Project Director of NHAI Chapra,
Project Manager of Mdhucon, Circle Officer, Sadar, Chapra, Circle
Officer Garkha, District Mining Officer, District Transport Officer,
Dy.S.P. (HQ). In this meeting necessary directions were given to all the
concerned officer/s. In this meeting decision was taken for proper and
convenient diversion of road/ traffic. Photo copy of the minutes of
Meeting held on 21.12.2021 is being annexed herewith and marked as

Annexure-"A".

That to expedite the work the answering respondent himself visited and
inspected the full length of NH-19 Four lane on 08.01.2022 and gave
adequate instructions to concerned office after spot verification that
the vehicles having the route Siwan-Goplaganj via NH-85 are to be
diverted to Garkha Sonho-Parsa-Dariyapur and those vehicles who
come from Patna, for heavy duty vehicles shall be diverted to
Dariyapur-Parsa-Sonho-Garkha and the regular traffic/vehicles shall
be diverted to Pattipul Manpur-Basant-Garkha route. The NHAI and
RCD were also requested to fix diversion and drop gate at connecting
points so that the vehicle could passed through the alternate way and
directions in this regard have been issued by the answering
respondent. Photo copy of the minutes of Spot Verification held on

08.01.2022 is being annexed herewith and marked as Annexure-"B".

That further in compliance of the orders of this Hon’ble Tribunal, the
Project Director, NHAI, Chapra has fixed several embarks of
Diversion/Drop gate and submitted the photographs vide his letter
No.1215, dated-31.01.2022. Similarly, Executive Engineer, Road
Division, Chhapra has also complied the same and fixed embarks of
Diversion/Drop gate at the required points, which shall be evident from
the letter of the Executive Engineer, Road Division, Chhapra letter
no.268, dated 02.02.2022. The information regarding diversions was
also widely published in various daily News papers for the knowledge
and information of public at large so as no traffic congestion is created
and inconvenience is caused to the public at large. Photograph of proof
of embarks, photocopy of compliance report and news paper cutting

are being attached and marked as Annexure-"C" in series.
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That subsequently, to enforce the route diversion and for its strict
compliance, necessary directions were issued on the Superintend of
Police, Saran vide letter No. 593(C) dated 05/02/2022 to deploy
adequate police force at every diversion point and accordingly it has
been complied and adequate police force have been deployed every
diversion point. Photo copy of letter No. 593(C)dated 05/02/2022 is

being attached herewith and marked as Annexure-"D".

That, as far stocking and piling of sand on the road side is concerned,
it is to bring within kind knowledge of the Hon'ble NGT that no mining
of yellow sand is being done in Saran district, rather the same is being
done in adjoining Bhojpur/ Patna districts and vehicles use Saran

district as a transit route for North Bihar and East Uttar Pradesh.

That, Saran district and police administration is trying its best to
control movement of illegal mined sand. It is not out of place to mention
here that for parking of the seized vehicles, 07 grounds have been
identified and fixed by the District Magistrate, Saran vide an order
contained in Memo no. 249/M dated 31.01.2022 and accordingly all
seized vehicles have been removed successfully from the side of the
National Highway roads around and the said vehicles have been
parked over the located earmarked ground, which may be confirmed

by the photograph attached herewith. Photocopy of Memo no.- 249/M

! dated 31.01.2022 and photographs of above are being attached

' herewith and marked as Annexure-"E" in series.

That, in order of compliance District Mining officer, Saran vide his
letter No. 248 dated 31.01.2022 informed the answering respondent
that sand which were stocked nearby the road (NH-19) side have been
removed and now road is completely free from any obstruction. Photo
copy of the letter No.- 248 dated: 31.01.2022 is being annexed and

marked as Annexure-"F".

That it is also relevant to mention here that District Administration has
lodged several FIRs against the erring persons before the concerned
police stations for illegal stocking and piling of sand and fines have

also been imposed upon the concerned persons. The updated data is

o] Ky

as follows:
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& Fine imposed and collected by District Mining officer, Chapra —
Rs. 22.97 crore
ii. Fine imposed and collected by District Transport officer, Chapra
- Rs. 16.32 crore
iii.  Fine collected by RTA, Chapra — Rs.0.93 Crore
Total: Rs. 40.22 crore

11. That it is not out of place to disclose here that the after due

satisfaction the Project Director, NHAI vide its letter no.A%21 dated

. %0122022 admitted that there is no obstruction over the land in

4> ~-question where work is to be proposed. Photo copy of the letter No.-
\@2“& ﬁat‘?a\ 04 02.2022 is being attached and marked as Annexure-

RGN N )
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12 That considering the ‘aboye_ noted facts and documentary
ev1dences attached herew;th as. well @\s admission of NHAI, it shall be
evident that the answcruﬁg r-.c:gspand/ent has complied with the solemn
orders passed by this' \H@ﬂjblt: ’I‘rlbu,nal and alternative routes have
been created for dlversmn B:E trafﬁcs and there is no obstruction where
construction of road work is required to be done by NHAI and the
answering respondent is also keeping close watch so that each and
every legal. assistance will be provided to NHAI whenever required.

P The answering respondent is taking all possible measures to ensure
'Y ‘\\\ full co-operation and support to the NHAI and resolve the issues and

Sy | ]J ensure the completion of the construction work at the earliest.

}g. That apart from all the above facts the answering respondent is still

ready to abide direction/s made by this Hon'ble Tribunal in this regard
and is willing and ready to give all possible assistance and co-

operation.

14. As regards to the prayer portion, the Hon’ble Tribunal may pass
an order as the Hon’ble Tribunal may deem fit and proper for the ends
of justice.

15. That the statements made in the paragraph no 1 to 12 are true
to my knowledge as per the records and the rest are my humble

Tribunal.
FRASAD GUPI-
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VERIFICATION

Verified at Kolkata by the Deponent above named on this the 8th February,
2022 and I do hereby verify that all the facts as mentioned in the affidavit
are true to my knowledge and no part thereof is false and nothing material

has been concealed therefrom.

Date:- 08/2/2022 %Q N&NL
Depone%t\ O—l 260)

Place: Kolkata
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ARG I oA Aoy
(Fs® uRaed va Jomrt #A6d, AR WRPR)
National Highway Authority of India

(Ministry of Road Transport and Highway Govt. of India) R
* Ph: 06152-248058 & 248052
Vaa 27T IRASTT HIAfETT PE—BURT Emai: hallpur@nhal.org
nhalichhapra@gmall.com

Project Implementation Unit - Chhapra
AT 5 T 3, . g TR dee-ai), g gefte, Ren-ane (), AER, f-e41201
H/o- Smt. Gayatri Devi, A1, Prabhunath Nagar, PO-Tarl, PS-Mufsil, District-Saran (Chhapra), Bihar, Pin - 841301

NHAI/PIU/Chhapra/NH-19/DM Saran/NGT/2022/ {215 Date: 31/01/2022
To,

The District Magistrate

Saran,Bihar

Sub. :- Diversion of Heavy duty vehicles from Sherpur-Jhaua village on Chhapra-Hajipur
section of NH-19 as per direction of DM saran during site visit dated 08.01.2022-reg.

Ref. :- ADM saran letter No. 125 dated 22.01.2022
Sir,

In context to the subject cited above, it is informed that traffic diversion board is
installed at connecting point of NH-19 & NH-101 (Umdha) as well as at connecting point of NH-

19 & NH-102 (Mehiyan) for diversion of heavy duty vehicles coming from Siwan-Gopalganj via
Garkha-Sonho-Parsa-Dariyapur road. Photographs has been enclosed.

Yours Faithfully

o

roject Director
Encl. :- as above NHAI PIU-Chhapra

Copy:- (i) Regional Office, Patna-for kind information, please

(ii) ADM Saran- for kind information, please
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SARAN COLLECTORATE, CHAPRA

(District Legal Section)

Letter no. / Legal Phone No. 06152-240001,240002

Chapra, Dated February,2022 garigf_ i g$~ss§1;if19}?i(})16@gnic.in

From,

Rajesh Meena, [.A.S.
District Magistrate,
Saran, Chapra.
To,
Shri Surendra Kumar,
Standing Counsel,
Governmennt of Bihar,
Hon’ble National Green Tribunal,
East Zone,
Kolkata.

Sub:- Statement of facts for filing supplimentary counter affidavit in
OA 85/2020 Wind Commander B. N. P. Singh Vs The District
Magistrate, Saran & others

Sir,

With reference to above mentioned subject Shri Anil Kumar,

District Land Acquisition Officer, Saran is hereby authorize to file

supplementary counter affidavit on behalf of undersigned in the aforesaid

case.




